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[Dated: 
L 1993 

~353 of -19936 APPLICATION _N0(s 

V onks tesh 	V/s.. 	Respondent(s'Pief. Post -Master 
70-0the ' 9 uiiiefir enc 	ris Karnataka, 

I 	Sri.M.Venketesh, 
ED Branch Post Master, 
-T.C.Polys.Sienchftst Office,, 
Account with K,R,,Puiem Post'Office, 
Bangalore-':560 036. 

.2. 	SrI.P.A:.-Kulkerni, 
-Advocate Wo,489. 
S7th. 141'trose,,. 
4th 91 oc'k#,Rej ej ins"ge r,,-BPngs .1 ore- 10.. 

3, 	The Chief..Post, flaster'(General)Ginerialt . 
Karnataka Circle,, Palace Road,,811ore-1. 

4.. 	Senior Suoerinten',dent'of 'Post-Offices$ 
Bengalor a 'East Divis ion, Bangs lore- I. 

S. 	AsIsistp:n 
' 
t'Superintendent..of-Post Offices, 

Sengelore"17. 

6. 	S-r J. RI-Ve 66 dove Rao 
.~Centrel.Govt.Stng.4ounselt 
High-Goutt BuJkdg.q 
:Be nge 1 ore" 1 

'SUBZIECT:- 

Please find - enclosed 	 -ORDItR/ herewith a copy of the 
.STAY/I'NTERIM ORDER ,.passed-b~ .-this-Tribun'sI in the above said 
apPlication(s) on 

PEPUTY REGTSTRAR 
-uln Tr TALt 	92 4 ~UP ~Ur C 
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BEPORE THE CENTRAL 'ADMINISTRATIVE TRIBUNAL 
' ANGALORE BENCH,, B.ANGALORE 

DATED THIS DAY THE 28TH OF JU NE.p .1993 

Present: Hon'b1l e -Justice 'Mr.P.K. S'hyamsundar Vic e—Cha ir'. ma n, 

Hon'ble Mr.V. R.amakrishnan. 	 Member(A) 

APPLICAT ION NO.353Z1993- 

Shri M. Venkatesh, 
ED Branch Post'Master, 
1;.C. Palya Branch Post 
'Officet Account with 
K.R. Puram, P.C. 
Banoalor'e — 560 036 Rppl Ica nt 

Shri P.A.-Kulkarni 	Adv'ocate 

V* 

Chief.Post'Mastet Ge'neral(General), 
Kafnataka Circle, 
Palace Road, 
Bangalore — 560 001 

Senior Superin'tendent of Post 
Offices, Bangalore East Divn., 
Bangalore — 1 

3 * Assistant Superintendent of 
Post Office~, 
Bangalore — 17 	 Respondents 

Sbri M.V. Rao 	A'dvocate 

This application has come up today 

before this Tribunal for orders. Hon'ble 

~ustice Mr.P.K. Shyamsundar, Vice Chairman made 

the following: 
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After having heard -both sides, we 

ink it appropriate to direct the Department 

n question to continue the applicant in ser vice 

as Bran- ch - Post Mas ter, T.C. Palya, K.R. Puram 
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Bangalore q till such ti-me requisite steps 

are taken to f ill up the post rpgularly in acci ordance 

with rules. Wit~ these .observations and d1,s6:.j 

in the light of. the- observations fhade in O..A,* 

No,450/92 disposed off on 22.2.93 9 this application 

stands,disposed off finally. No costs- 

VICE CHAIRMAN ME MB E R (A 
!VC I., 

TRM COPY 

MAIN AL ADWE" 
AD(),j,(3 %AL UNICH 

BAKrG*ALOKE 
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